CENTRAL ADMINISTRATIVE TRIBUNAL
ALLAHABAD BENCH
m

ALLAHARAD

Dated: This the 12" day of _ FEBRUARY 2007.

Original Application No. 133 of 2007.

Hon’ble Mr. P.K. Chattarji, Member-A

Pawan Kumar Tiwari, S/o late V.P. Tiwari, R/o wvill
and post Bhilampur Chhapra, Tehsil - Budhanpur,
Distt: Azamgarh.

- « . . Applicant

By Adv: Sri S.S.P. Gupta !
VERSUS

il, Union of India through the Secretary, Ministry
of Communication, Deptt. Of Post, Dak Bhawan,
Sansad Marg, New Delhi.

280 Senior Superintendent of Post Offices,
Aazamgarh Division, Azamgarh.

3% Smt. Sarita Maruya, W/o Vinod Kumar Maurya, R/o
Vill. Bhairopur, Muchalke Chhatauna Post
Bhilampur Chhapra, Distt: Azamgarh, and posted
as GDS, BPM, Rasoolpur Pasipur (Tehsil)
Azamgarh.

« « « « « Respondents

By Adv: NIL

ORDER

The applicant who is EDMP, at Bhaiampur Chhapra
was directed temporarily to hold charge of the post
of GDS BPM, which fell vacant. However, on
08.01.2007 GDS BPM Rasoolpur Pasipur was directed to
be deployed as GDS BPM Bhilampur Chhapra as

temporary arrangement.







